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 the  PRIME  MINISTER  be  pleased  to  state:

 (a)  the  quantity  and  value  of  palmirah
 fibre  produced  and  exported  during  the  last
 two  years,

 (b)  the  details  of  the  exporting  centres;
 and

 (c)  the  amount  of  foreign  exchange

 Year

 1989-90

 1990-91

 (b)  The  exports  of  palmirah  fibre  were

 through  Tamil  Nadu  State  Palmgurand  Fibre

 Marketing  Cooperative  Federation  Litd.,
 madras.

 (c)  Foreign  exchange  worth  Rs  2.64
 crores  has  been  earned  during  the  above

 period.

 (Mr.  Speaker  in  the  Chair)

 RE:RAMJANAMBHOOMI-BABARI
 MASJID  ISSUE  CONTD

 (Interruptions)

 {English}

 SHRI  NIRMAL  KANTI  CHATERJEE

 (Dum  Dum):  sir,  the  House  should  be  ad-

 journedtill  the  Governmenttakes  a  decision.

 (Interruptions)

 [  Translation)

 SHRIMADANLALKHURANA  (SOUTH

 Production
 (Qty.  in  tonnes)

 932.06

 765.05

 earned  the  inform  during  the  above  period?

 THE  MINISTER  OF  STATE  IN  THE
 MINSITRY  OF  INDUSTRY  (DEPARTMENT
 OF  SMALL  SCALE  INDUSTRIES  AND
 AGRO  AND  RURAL  INDUSTRIES)  AND
 MINISTER  OF  STATE  IN  THE  MINISTRY
 OF  COMMERCE(PROF.P.J.KURIEN):  (a)
 The  Production  and  export  of  palmirah  fibre

 ‘reported  by  KIVIC  duing  the  last  two  years  is
 indicated  below:-

 Export
 (Rs.in  crores)

 1.42

 1,22

 DELHI):  The  Centre  has  deployed  Central
 forces  there  without  taking  into  confidence
 the  Chief  Minster  ofthe  State....(/nterruptions)

 12.03  hrs

 (At  this  Stage  shri  Surya  Naryan  Yadav
 and  some  other  hon.Members  came

 and  stood.  on  the  floor  near  the  table)

 MR.  SPEAKER:  the  House  stands
 Adjourned  till  14.00  hours.

 The  Lok  Sabha  then  adjourned  till  Four-
 teen  of  the  Clock.

 14.01  hrs

 The  Lok  Sabha  re-assembled  After
 Lunch  at  One  minute  past  fourteen  Of

 the  Clock

 (Mr.  Speaker  in  the  Chair)
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 RE:  RAM  JANMA  BHOOMI  BABARI-
 MASJID  ISSUE-CONTD

 [English]

 SHRI  NIRMAL  KANT!  CHATTERJEE
 (Dumdum):  Have  you  go  any  tidings  for  us?
 We  wantto  know  whetherthe  Governmentis
 going  to  take  any  action.

 14,02  hrs

 At  this  state,  Shri  Syed  Masudal  Hoss
 in  and  some  other  hon.  Members  came
 and  stood  on  the  Floor  near  the  Table.

 [Translation]

 SHRI  MADAN  LAL  KHURANA  (South
 Delhi):  Mr.  Speaker  ,Sir,  the  Centre  has

 despatched  forces  to  Ayodhya  forces  to
 Ayodhya  with  the  an  aimto  massacre  people
 there  and  this  will  definitely  spoil  the  cordial
 centre-state  relations.  The  issue  is  very
 important  as  the  Central  Forces  have  been
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 deployed  without  the  concurrence  of  the
 State’s  Chief  Minster.  The  Chief  Minster  has
 also  lodged  a  protest  with  the  hon.  minister  of
 Home  Affairs  against  this
 action...  (Interruptions)

 [English]

 PROF.  SUSANTA  CHAKRABORTY
 (HOWRAH);  We  want  to  know  what  action
 the  Government  is  going  to  take.  This  we
 want  to  Know  from  the  hon.Prime  Minister.
 Why  is  he  not  coming?  He  should  immedi-
 ately  come  and  announce  his  decision

 MR.  SPEAKER:  The  House  stands
 adjourned  to  re-assemble  at  11.00  a.m.
 tomorrow.

 14.03  hrs

 The  Lok  Sabha  then  adjourned  till  Eleven
 of  the  clock  on  Thursday,  July  23,1992/
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